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To 

No. T-13014/1/2024-L Tt>P 
GovernlMnt of Indio 

Ministry of Personnel, Public Grievances and Pensions 

Deportment of Personnel end Training 

(Tro.ining Division) 

3ed Floor Block-IV. Old JNU O::UTlPUS, 

New Menrouli R04d, New Delhi-ll0067, 
Dated: 220d April. 2024 

1. Secretaries (All Minist,.iu/Deporlments in Government of Indio) 

2, The Chief Secretaries to all State Governments 
3. Administrators DfUniDn Territories 
4. All the Cadre Controlling Authorities 
5. Directors GenerallDirectors of Central & State Training Institutes 

S!.tI: 16'1\ O~ yeJJr Diplomo Programme in Public Policy and Sustoil'lClble Development (PP & 

SD) at tht. TERI School of Advance Studies, New Delhi- Re.gctI"ding. 

Sir/Madam, 

161h One year Diploma Programme in Public Policy Qnd Sustainable Development at the TERr School 

of Advance Studies, New D~lhi is scheduled to commence from 02"" September. 2024, for which 

Orientation will be held on 30'h August, 2024_ 

2. This programme hos bun designed os a hIgh quality progro.!'I\IM .with a set of core coursu os w~1I 

as a range of electives. The nominated Officers will be required to develop a Policy Paper on th~ issue to 

be identified in consultation with the Ministries/Departments/State Governments etc. where they are 

presently working. This policy paper will hav~ to b~ submitted by the offic~r to th~ir respective 

Ministri~s/D~partments/Stat~ Governments etc. at the end of the programme. The 

Ministries/Departments/States will also nominate a Nodol Officer of the rank of JS or above to the 

Government of IndIO for mentoring and guidanc~ to the sponsored officer for d~velop'ng the policy 

document and coordinating with TERI School of Advance Stud,es in the matter. 

3. The officers selected for the programme also have On option to continue with the programtne for 

the second year for a Two y~ar M.A. (Public Policy and Sustainable Development) Degr~e Programme, jf 

they so wish, wherein they will be. requir~d to complete 0 dissertation while on the job during the s~cond 

year. Such officers will work on a dissertation under the guidance of a facu lty memb4!:l' of the TERI School 

of Advance StlJC!ies and will return to the Institute for presenting and defending the same at the end of 

the 5econd year by sporing a couple of wuks. Such officers will be oWCLl"ded a degree in M.A. in Public 

Poticy and Sustainable DeveloplT'oUlt after they hove completed the on-campus component and dissertation 

in the second year successfully. 



4. It is requested that the circular may be given wide publicity among officers of your cadre. 

Nomination of suitable officers , in the prescribed proforma and complete in all respect, after necessary 

clearances including Vigilance Clearance from Cadre Controlling Autnority/State Government (wherever 

necessary) may please be sent to this office [Shri Monoj Kataria, Section Officer (L TDP), Room No. 403, 

Block-4, Old JNU Campus, New Mehrauli Road, New Delni-llOO67; E-mail- manoj.kataria14@nic.in],soos to 

re.och us on or before 26tk JUly. 2024. Nominations received after this date will not be considered. A 

copy of the application may a lso be sent to the Vice Chancellor, TERI School of Advance Studies, 10, 

Institutional Area, Vasant Kunj, New Delhi·H0070. The nominations would be scrutinized and officers 

fulfilling the conditions of eligibility will be called for an interview by TERI SAS, New Delhi. In order to 

save time, the officers are permitted to send an advance copy of the application directly to this office and 

TERI School of Advance Studies. The officers may be called for interview based on their advance 

applications. However. fiool selection will be subject to receipt of their formal application, duly 

recommended by their Cadre Controlling Authorities . It is, therefore in the interest of the officers to 

get their applications routed through their Cadre Controlling Authority as early as pOSSible. 

5. Further details with regard to this programme may be ascertained from Dr Chandan Kumar, 

Programme Coordinator, TERI School of Advance Studies, New Delhi (Mobile: 9129185999, Phone No. 011-

71800222, Fax No. 011-26122874, E-Mail : chandan.kumor@terisos.ac.in or progrom.ppsd@terisos,ac.in. 

Details of the programme are also avoilable at TERI SAS's webSite www.terisos.ac.inand DoP&T Training 

Division's webSite http://dopttrg.nk.inl Domestic Training Programmes Long Term Domestic 

Programme+ PPdSD at TERISAS, New Delhi. 

6. All Ministries/ Departments! State Governments! UTsl CCAs et c. are advised to give wide 

publicity to the programme, upload this circular on t heir websites for the information of all concerned and 

encourage the officers to apply. 

Encl: Term!! and conditions 

Yours faithfully, 

~") 
Under Secretary t o the Government of Indio 

Telephone: 011-26194167 



I Copy to: 

I. The Comptroller ond Auditor General of Indio., New Delhi 
2. Seerdory. Union Public Sery;ce Commission, New Delhi 

3. The Election Commission of India, Ne ..... Delhi 

4. Controller General of Accounts, New Delhi 

5. Deputy Director General (TrQinj~), Department of Post, Oak Bhavan, New mlhi 
6. Deputy Director General (Tro.ining). Depart~nt of Telecom. Soncoor Shavan, New Delhi 

7. Director (Training). Railway Board, Rail Bno.van, ~w Delhi 
8. Director (Police), Ministry of Ho",!! Affairs for nomination of IPS Officers 

9. Director General. CPWD Training Institute, Nirman Shavan, New Delhi 
10. Director, Bureau of Police Research and Developrne;nt. CGO Complex, New De.lhl 
1 t. Establishme.nt Officer, Deportrne;nt of Personnel & Training, North Block, New Delhi 
12. Deptt. of Personnel & Training (CS Division), Lok NayaK Bhavan, New ~Ihi 
13. Dr Chandan Kumar, Pr09ramme Coordinator, TERI School of Advance Studies, la, Institutional 

Area, Vosant Kunj, New Delhi- 110070. T€RI SAS is r~uested to consider applications received 
on or before 26th July. 2024. 

14. Nrc, Training Division. for uploading the notification on DoP&T website (http://dopt.gov.inl)and 
Training Divislon's website (http://dopttrg.nic.inl~ 

(Deshraj Yadav) 
Under Secretary ta the Government of Indio 



, Terms and conditions 

16'" One year blploma Programme in Public: Policy and Sustainable Oe .... ,opmcnt at the TOO 

School of Advance Studies, New Delhl-comrncnc::lng from 02"'1 September, 2024 

Th. 16th One year Diploma Programme in Public Policy arid Sustainable Development at the TERI 

School of Advonce Studies, New Delhi, will co~nc. from 02-09-2024. This has bun designu! to be 0 

high qlJ(]lity progromme with 0 sd of 'Core Courses' as well os 0 range. of 'Elf:ctlvcs'. Under the programme 

conceived as Q 'one-y~r' Diploma Programme in Public Policy and Sustainable Development, the officers 

will compl.t. the. programmE at TERI School of Advance Studies, New Delhi. The nominated Officers will 

be required to develop 0 Policy Poper on the iSSue to be identified in consultation with t~ 

Ministries/Departments/State Governments etc. where they ore presently working. This policy paPu will 

have to be submitted by the officer to their respective Ministries/Departments/State Governments etc. 

at the end of the programme. The Ministries/Departments/States will also nominate a Nodal Officer of 

the rank of JS or above. to the Government of India for mentoring and guidance to the sponsored officer 

for developing the policy document and coordinating with TERI Scheol ef Advaf'ICe Studies in this matter. 

The officers selected fer the pregramme also Mve on optien to continue with the programme for 

the secend year for tk£. Two year M.A. (Public Policy and Sustainable Developlf\U1t) Degree Programme, ;f 

they so wish, wherein they will be required to complete a dissertation while on job during the second 

year. Such officers will work on a dissertation under the Q\Jidance of a faculty member of the TERI 

School of Advance Studi~, and will return to the Institute for presenting and defending t~ some, at 

the end of the second year by sparing 0 couple of weeks. Such officers will be awarded a degru in M.A. 

in Public Policy and Sustainable Development after they have completl!.d the on-campus component ond 

dissertation in the second year successfully. 

2. Biqlbllity: 

The programme is open to officers of All India Services, Central Services (organized & non­

organized, technical & non-technical), facu lty members of State Administrative Training Institutes and 

also officers of the State Civi l Services (SCS)/Non-State Civil Services (Non-SCS) subject to the 

following eligibility conditions: 

Length of Officers should nave completed 5 years of Group 'A' service as on commencement of the 

ervice programme. 

'9< The officers should hove at Iwst thr" years remaining service after completion of the 

rogramme. 

Earlier The officers should not have undergone a training Programme of 12-wuks or more duration 

Training in India during a period of 5 years preceding the dote of commencement of this 

rogramme. Further, the officer should not have undergone a Programme of training 

broad of more than 2-weeks in preceding 2-years, more thon one month in preceding 3-

ears or more than six months in t~ preceding 5-years. 



3. Course fees: 

(0) The Fee for the progromme is lb. 3.96 Lakh (Rupee.s Three Lakh Ninty Six Thousand Only) plus 

expenses towards Rural/NGO attachment subject to maximum of Rs. 30,000/· (Rupees Thirty Thousand 

only). The total Course fee 2lYi NGO/Rural attachment would be. Rs. 4,26,000/- (Rs. Four Lakh 

Twenty Six Thousand Only). 

(b) The entire Course F .. (Course fee and expIEllSe5 towards RurailNGO attachment) would be met 

by the concerned Cad,.. Controlling Authorities (for example, DoP&T for lAS, Central Secretariat 

Service (CSS) and Central Secretariat Stenographers' Service (CSS5) Officers. MHA for IPS officers. 

MOEF for rFos officers etc). 

(c) The entire Progromme fee [Rs. 4,26,000/- (Rs. FOLr Lakh Twenty Six Thousand Only)l need 

to be fX1id in full at the time of joining the programme orland in any cose within 30 days of 

convnencement of programme. 

(d) The Ministry/ Deportment/ State Government/ Organization etc. where the officer is currently 

posted, will meet the cost of (a) pay and allowances during the programme period. (b) travel from place 

of posting to Delhi and back, (c) travel towards field visits of the porticipo.nts for collection of 

data/information fOI" the dissertation, (d) travel to Delni for presentation of the dissertation at tnt end 

of the programme. and (e) one time allowance of Rs.5000/· (Rupus five tnoysand only) for stationery 

etc. 

4. Hostel Facilities 

TERI Scnool of Advance Studies would assist the participonts in getting rented accommodation in 

nearby areas. The Domestic Accommodation fee would be Rs. 15.000/· (Rs. Fifteen Thousand only) per 

month pe.r participant. The expenditure will be met by the Cadre Controlling Authority/Organization of 

the participants. 

!'S. Conditians for afficers admitted to the programme: 

In case of officers. sponsored by the. Governme.nt af India/State Governments for this progrlllTlme, 

the. follOWing conditions will apply: 

0) The e,ti,. period of "01,1"9 p,o,"""me (,,,tiM'o,,,,1 ''''",',' of 12 mo,'hs) _';1 be ""'ed os 0' 

duty under FR 9(6Xb)(I); 

(ii) The Ministries/ Departme.nts/Sta1e. Governments may f ill up the vacancy caused by the. 

deputation of the office rs; 



(iii) For the grant of special pa(/ Central deputation (Tenure allowance) (CCTA), the participants will 

be regulated as under;· 

a. The officers who proceed for training programme during their tenure of centrcl deputation will 
continue to receive CCTA for the period of their entitlement against Central dEputation tenure. 
If any period of training programme falls beyond the tenure of Central deputation or the officers 
proceed for training programme. at the end of their tenure at the Centre. CDTA will not be 
admissible for this period. 

{Note-The tenure of central deputation in so for as it relates to this programme, would also 

include the period of leave upto 2 months thot may be. granted by the central Ministry/ 

Deportment to the officers before their repatriation to the parent cadre} 

b. The officers not on central deputation and also not in receipt of CDTA, whether they proceed on 
trcining programme from Delhi. or outside Delhi will not be entitled to any Special pay drawn 
before proceeding for the programme. 

(iv) Officers of the Central Government, State Government and Union Territories coming from 

outside ~Ihi to participate in the progromme. will be allowed one of the following two options by the 

sponsoring oothorltl£$:· 

a. The officers will be treated as on duty on tour. They will draw travelling aJloWQnce as on tour amf 
alloWQl\Ces as per pam IT (a) of the Ministry of Finance, Department of Expenditure O.M. 
19Q30/2/86·E·IV dated 24.3.86 amended from time to t ime. 

OR 

b. The officers will be treated as on transfer. They will not be entitled to the Government 
accommodation at the original place of posting. 

(v) In case. an officer proceeding on training programme is a bona fide occupant of Government 

accominOdation In the ge.l"Ieral pool controlled by the Directorate of Estates , he/she could retain the 

residential accommodation for the full period of the programme ot his/her place of posting provided the 

residence is required for bono fide use of members of his/her family. 

(vi) Officers of the Centrcl Government entit led to facility of residential telephone at the. time of 

joining this programme will be allowt:d to retain the residential telephone sanctioned to them on usual 

terms for six months and thueo.fter on the condition that th~ officers will pay all colis in exc~SS of the 

free calls allowed by the Telecommunication Department os stipulated in Ministry of Finance (Department 

of Expenditure) O.M. No. 7(1O)E(Coord)179 date.d I" August, 1979 as am~nded from time. to. tim~. 



(vii) The salary and other claims of the officers will be paid by the Ministry/Departmer.t/Office where 

they were last working before joining this progro.mme. 

6. Selection procedure and forwarding of nominations 

(;) Th. Cadr. Control!;" A.rrhor;ty (CCA) 'hoold r«ommeod ,am., of only th". G"op' 'A' 

officers who are 1ik21y to stay with the CCA for some more time. 

(ii) Officers on deputation to Government of India under the Central Staffing Scheme must 

complete at least two years of their tenure on deputation on the date of this notification to 

become eligible to apply for this programme. It may be noted that in respect of Officers 

appointed under the 'Central Staffing Scheme', 'NOe from the Office of Establ ishment Officer, 

DOPT should be obtained before forwarding their applications/nominations for this Long Term 

Dome.stic Programme. 

(iii) Tne faculty members of the State ATIs who kaYe completed at least three years on 

the date of starting of the program are also eligible to apply for the progromme. However, 

those faculty members who belong to State Civil Services need not necessarily fulfill this 

condition. The selected faculty members, however, would be required to stay in the AT! for 

next three years after compldion of the progro.mme. 

7. Forwarding of nominations 

0) Co",",,,,,, of Stat. """meo". where", """0'Y. w"ld he" to b, obto;oed by the Codre 

Controlling Authority before sending the nominations to DoP&T. 

(ii) Copy of the application form and other documents are attached. The same may also be obtained by 

logging on to TERI's website wWW.terisas.oc.in. Cadre Controlling Authorities are requested to forward 

duly filled applications in respect of suitable officers along with information in PART -B, sO os to reach 

us on or before 26111 July. 2024. Nominations received after the due dote will not be considered. 

(iii) In order to saye time, the Officers are permitted to send an advance copy of the application to 

the Vice Chancellor, TERI School of Adyance Studies, 10. Institutional Area, Vosant Kunj. New Delhi-

110070. 

(iv) The nominations would be scrutinized and officers fu lfilling the conditions of eligibility will be 

called for an interview by TERr School of Advance Studies on 29th July, 2024 and Online interview 

would be. held on 1-2 August, 2024. In order to save t ime, the officers are. permitted to send an advance 

copy of the application directly to this office and TERI School of Advance Studies. The officers may 

be called for interyiew based on their adyonce. applications. However, fincl selection will be subject to 

receipt of his/her formal application, duly recommended by their ~dre Controlling Authorities. 

Therefore, it is in the interest of the officers to get their applications routed through their Cadre 

Controlling Authority as early as poSSible. 



8. Bond to be e?Cccytcd by the officer: 

Beefore joining the programme, the officer is reequired to ueecutee a Bond to t he utent that "in the 

eeveent of his/heer failing to resume duty or resigning or retiring from service or otherwise quitting suvicee, 

without returning to duty after expiry or termination of the puiod of thee long term programtne or failing 

to compleetee the. progrommce, or quitt ing the suvice. aT any time.. within a peenod of FIVE (5) years afTer 

his/ncr rdurn to duty, the officer shall forthwith pay to thee Gove.rnment or as may be.. directed by the 

Goveernmeent, on demand all charges and vcpensees that shall or may have bun incurred by the Government 

for the programme i.e. all monies paid to him/her or expended on his/her account during the programme 

period such as pay and allowances, leave salary, cost of tee, travelling and other expenses met by the 

Government/agency concerned together with interest thereon from the date of demand ot Government 

rates for the time being in force on Government loons or if payment is madee in a country otheer than India, 

thee equivaleent of the said amount in currency of that country conveerted at the: official rate of exchange 

between thot country and Indio ond together with all costs betwun the attorney and the client. 

**-* 

/ 

/ 
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Department of Personnel & Training 
Block- IV, 3 .... Floor, Old JNU Campus, 

New Mehrauli Road, New Delhi-UOO67 
Pkone No: 011-26194167, Fox No; 011-26106314, Website: 

Application for 16'h One yeol' Diploma Programme in Public Policy (lnd Sustainable Development 

(Pro9romm~ Commences on Or" September, 1024; Lost dote of receiving oppli,oti"" i~ 26'· July, 2024) 

(For Govt sponsored candidates) 

PART -A ------------- --------'--""-'-'-"--------~----, 
1, PERSONAL DETAILS 

Pasle a r!c,",nt passport 
sized phoTograpn 

w:::.:: I 

~m~o-f -,"-e-~~~~Irv-J-D-'-':-'-'-~-~I- --~ , r-' -- ----------------------------------r --~ ~-.- -=-:----.:----:---....., 
i Off«, Acidr"Si 

r- ---- .-----------------_ .. -

i . S~;--I-- ~'N 
r~~I~~:~~::------------ -·---- -.---._----- "" -f--- . . -----....., 

-- -- - - - .- - ---- -'------ --1 

I_.s:"''"' ~ad~~~~ Y.'_'_' _,f •• '_"'_._m_'"_. _ __ l-______________ ______________ ~_..; 
Length of ~er"ice in GrOyp-A , 
- _.--- --;:;::;:-;;;.;--t=~=:;=:::;-r----:-----:-----

Art- yOIl presently on deputation 10 the I y" I I I N, I I If f h- h~-
Go .. T. of Ind.o{Put ,) . yl!!, rom W Ie <>ute: 

DoTe of complellonof tenure ? 
~ , -- - --- . -----
: 3. ADDRESS FOR CORRESPONDENCE 



I -~----T----~--·-- - ~.--- ~~----------

f:~:~.~ N;~-
I Mob.1e No 

cmool to 
(J~ ,,,,,,,.1 M!<V6j 

I ..... .::~~-.E..!..._ 

---~~ 

4. ACADEMI C RECORD 

N. 

2 

, " , 

notiOn! ~9ruJ 

D 'plomo passed 
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-- - ~.----.~ 

~ - -----

~-- - -.---

~ ~ .. - ~----~--

. ---------- -- _ ... 

---_. 
'oss'ng 

Nc1m£ of the. Boord/Instifutel Pu~£n togcl 

!O$'ilut ion Grodel 

Dil'is;on!CGP ... 

-------+--

--_. - - -- ~~ 

.- . ---- ~ I ~~ ~ - . - -~ -- ~ .. 
-~ --, I 

i ----------" • _0_" ._ -, , 

-+.- -
, J 

L L __ -

Tenure 

YeO' of 
Y£()r of Passing 

J oining th ... 
t he Course 

Co .... !C. 

-_ . 

Notun of responsibility 

0"90~i z()t i Qn From T. 

---+----~~---

f--+--~~---~.+-------~-

-- , .. --- f-.---l--
l ! 

, I 
~ -- -.---t----.------ .. - -t----+--

_.I- ~ ---- .. -~-j---- -- ~ ~.- - --+---f-------j-------- J 

i-'~--±= ' I .. _ .1 _ .. ___ _ __ --' ___ L __ '-_____ ..L ________ ---' 

I T"'~ .. ~==~"-Y'-,-~-)---,-l 
~ _ _ __ .. L_. _ _ ___ ~~ . ___ ~_._.~~ ________ ._~ __ ._ 

6 .- DETAILS OF TRAINING PROGRAMS ATTENDED (IN INDIA &. ABROAD) [Duration should be at least two 

S, 

No 

weeks or morc](Kindly ref!!.r to 'Earlier Trolnlng' coption under para 2 of Terms &. Conditions) 
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I 

--- - .--.--.-------. ---t-----+-------j 

1 

3 
~-------------~-------------~---+------~ 

7 Additional Infar-motion:- (plcose attach seporate sheets rLgGrding thl. fo llowing) 

IndlCale the Pubroc PO!I~ orea Id~"ljfied by you with the o~provol of your M'nistry/D£ptt./Stole 60.,.,. el, fot' 
preparatIon of the Potiey cloCUlMnt cI ..... '''9 Ihe progro.,.",.,., ~nod . 

'" \o'Ih,,1 orc your coreer 90(11, "lid how d~s Ih,s program f,ll" w'lhyc .... plor.s 

IV ar,dly describe y<> ..... publications, Iradersh ,p roles, community work or 01'1'( o ther work you cOnfldu significont for your 
pt'Oposed $I..or 

Y, rs There ony olhu Informgl ion Ihct you would like fa prOVIde <lboUI yo ..... 'slf' 

8. DECLARATION 

r certify InOl ,hr: InformatIon given In Ih,s Opplicollon form 01 correct ond frYe 10 Ihe bUT of my knowl«lg", I <lgret!: to abide by the deciSion of the 

ouThorltles regordlP'lg my se~clion to Ih" programme 

?Ioce 

"'" 

(S,,~nalureJ 

rn.Slrucl>o1IS 

The applicotion form 1$ to be $Ilnt through thll Cad~ Controlling A~thQrlty. 

";ow"..,r. )'0" may kjndly $~nd th" Ad."nce Copy di~ctJy to Shr, MOl\Cj Katorio, Section Officer (L TOP). Tl"/lming Divi,'on. 

Deportment of Personnel ond Trowng. Go~rMlll<l1t of Inditl. Room No· ~3. 4" Floor. Block-4. Old JNU ~pu$. /-kw 

rnJ~,·/lOO67 (E· mod m,u.orllotor;"14@nic.in) os ~II as to Vic. ChofICcllor. TEll! 5c~ool of AdVOl\Cf 5tvdies, 10. 

IlISt'tut,erol Area. Vosont I::"IIIIJ, New Delh,· 110070. 

Plees" "/IS".JI"e tiKIt t~I$ applicatIon 1$ rol/ted throug~ the Codre Control/III!] ... utiKIrity so os to reo,h DofT (Trolllil19 
D,vIs,on) laun by 26'· July 1024 

The opplICatlOn "nve/tlp should ~ supIlNc"ptlld as • ... pplication for odlTllssion in 16'" PP is 50 (2024-2,) of TER! School of 
Ad."nc" StlJdiu. /-kw Oelh, ' 



(For the use of the Codre Controlling Authority only) 

Nome of App/icant". _ _ , __ 

r~here any standing adverse entry aga,C'";;':;t1t:;;h;.~';;ffif';:'~":;"------;:===;=:;-----;===;==l 
(put \) I Yes No 

I -- -- --------- --- -- -- -- - _ ___ _ _____ _ -----'==~ 
If YES, please give details: 

- - _ _____ _ ___ _______ _ --1 

- ------ --- - ] 

Whether cadre clearance has been Obt:i~~~·;·~~~~)----- ----- -~-e~·~ -t-cl=;---r=No==;= 
-- - ---- ---- - - - -- - ------- -~-

(For officers , who would be completing their deputotion tenures prior to 

JOIning the pp & SD? In such cases, clearance of the State 

Government {Porent depar tment has to be obtained) 

Has t he cond,dote been offered a central dep<Jtation also? 

5 Topic for Policy paper to be selected by the officer with the approval of the Ministry! Department! State 

Government etc, where the officer IS currently working, 

6. Details of Nodal Officer (of the rank of Js or above to the Government of Ind ia) nominated by the 

Min istry! Department! Stote Government etc. where the officer is current ly working for mentoring ond gUidance to 

t he Sponsored Officer for developing the polICY documents. 



Nom." ____________ _ 

Du'gr.otlon: ________________ _ 

Office address: ___ __________ _ .. ____ _ 

Telephone No.: _ ____________ _ ___ _ 

Fax No -------------

E-mclI l Id: 

Cadre Controlling Authority: 

[

-No-me of the Cadre Controlling 

~~~~r_'t_y_(D<_ PQr_tm_."_t_/_Mi"_i'_t_,y_) _ _+----- --_ __________________ --< 
I contoctP_.'_'_O_" ______ _ _ ~--------------------------__1 

Fla te 

Do" 

~ Deslgnatlo.n 

~------
I Address 

l ____ _ 
-- ----------------! Telephore No 

I -
I Fox No. 

--- ----------
I I 

I E-~~~~ - ~_=~:_~ [-=-~ _____________________ _ 

(S'9n:1lure of the 

Cadre Controlling Authority) 

file No. _________ _ 

Office ~QI (Compulsory) 



format of Bond to be uecuted by 0 Government Servant before procuding for 16f~ One Year Diploma 

Progromme in Public Policy ond Sustainable Developmt:nt cPP & 5D) at the TERI School of Advance Studies, 

New Delhi 

KNOW ALL MEN BY THEsE PREsENTS THAT I , _____ ._, nSldent of , at present 

employed as _____ in the Mmistry/Department _______ , do hereby bind myself and my heirs, 

executors and administrators to pay to the President of Incha (hereinafter called the 'Government') on demand, 'all 

charges and expenses' that shall or may have been incurred by the Government for the progNlmme by TERI i.e. all 

monies paid to me or expended on my account during the programme period such as pay and allowances, leave Salary, 

cost of fee. travelling and other expenses met by the govt.lagency concerned, etc. bemg conducted by TERI School 

of Advance Studies together With interest thereon from the dote of demand at Government rates, for the time 

belrlg in force, on Government loons or, If payment is mode in a country other than India. the eqUivalent of the said 

amount In currency of that country converted at the official rate of exchange between that country and India AND 

TOGETHER With all cos ts between the attorney ond the client. 

Whereas I, _____ , am bei ng deputed for PP & SD programme to be conducted by the 

Department of Personnel and Training (DoP&T), Government of Ind ia ot TERI School of Advance. Studies, New 

Dell'll, 

And whereas, for the better protection of the Government I have agreed to execute thiS bond With such 

conditions as written hereunder: 

NOW THE CONDITION OF THE ABOVE WRITTEN OBLIGATION IS THAT, in the event of my failing to 

resume duty, 0 1' resigning or retiring from service or otherWise qUitting serVice, Without returning to duty after 

expiry or termmatlon of the period of the pp & SD programme. OR failing to complete the programme, OR quitting 

the servICe at any time Within a period of fIVE (5) yeOl"s after my return to duty, I sholl forthWith pay to the 

Government or as may be directed by the Government, on demand the SOld Sum together With Interest thereon from 

the date of demand at Government rates for the t ime being 11\ force on Government loons. 

And upon my making such payment the above wf'ltten oblrgotlons shall be VOid and of no effect, otherwise It 

sho ll be and remain In full force and virtue. 

The Bond shall in all respects be governed by the lows of India for the time being in force and the rights 

and liabilities hereunder sholl. where necessary, be accordingly determined by the appropriate Courts of Indio 

The Government of Indio has agreed to bear the stomp duty payable on this bond. 

Signed and delivered thiS the ____ doy of _______ month of the year 2024. 

Signed and delivered by ____________ (Nome arld Designation) 

fn the presence of _______ ond ______ _ 

Witnesses: 1. ____________ _ 

2 ________ _ 

ACCEPTED 
On behalf of the President of India by the Cadre Controlling AuHlOrity 

(Authorized S lgnatory)[Offrce Seal Ccmpulsory) 


